| TEM NO. 72 REG STRAR COURT. 2 SECTION |11 A
SUPREME COURT OF | NDI A
RECORD COF PROCEEDI NGS
BEFORE THE REG STRAR MR. MV RAMESH
Cvil Appeal 294/2016

GHAZI ABAD DEVELOPMENT AUTHORI TY Appel | ant (s)
VERSUS

COW SSI ONER OF | NCOVE TAX, GHAZI ABAD AND ORS. Respondent (s)

(with appln. (s) for directions)

W TH

C. A No. 295/2016
Date : 16/11/2016 This appeal was called on for hearing today.
For Appellant(s)
M. Sunil Kumar Jain, Adv.
M . Kaushi k Chaudhury, Adv.
For Respondent (s)
Ms. Anil Katiyar, Adv.
Ms. Shruti Srivastav, Adv.
UPON hearing the counsel the Court made the follow ng
ORDER
| ssue rem nder to t he concer ned court for certificate
service in respect of the respondent no.4 in both the matters.
Li st again on 02.01.2017.
(MV RAMESH)
Regi strar
PS

of



